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Mr. Chairman: Shri Inder J. Malho-
tra-absent; 8hri 8riraj Meghrajji 
Dhrangadhra-Maharaja Sahab--ab. 
aent. Shri Sequeira. 

CONSTITUTION (AMENDMENT) 
BILLe 

(Substitution of article 352 and inser-
tion of new article 359A) 

Shrl Sequeln (Goa, Daman and 
Diu): I beg to move for leave to 
Introduce a Bill further to amend the 
Constitution of India. 

Mr. ChaIrmaD: The question ill: 

"TImt leave be granted to in-
troduce a Bill further to amend 
the Constitution of India." 

The motioo was adopted. 

8hri Sequeira: I introduce the Bill. 

CONSTITUTION (AMENDMENT) 
BILL-

(Omission of article 358) 

Shrl S. Kmulu (Balasore): I beg to 
move for leave to introduce a Bill 
further to amend the Constitution of 
India. 

Mr. ChaJrmaD: The question is: 

"That e~ e be granted to in-
troduce a Bill further to amend 
the Constitution of India." 

The motion was adopted. 

Shrl S. Kmulu: I introduce the BID. 

CONSTITUTION (AMENDMENT) 
BILLe 

further to amend the Constitution of 
India. 

Mr. 0aaIrmIa: The question ill: 

"That leave be granted to in-
troduce a Bill fUrther to amend 
the Constitution of India." 

The motioo was adopted. 

Shrl S. K_da: I introduce the Bill. 

CONSTITUTION (AMENDMENT) 
BILL-

(Amendment of ,lrticle 164) 
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Mr. Chairman: The question is: 

"That leave be granted to in-
troduce a Bill further to amend-
the Constitution of India." 

The motion was adopted. 
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CONSTITUTION (AMENDMENT) 
BILL-

(Amendment of Article 311) 

Sh.rl Viswanatha Menon (Ernaku-
lam): I beg to move for leave to 
introduce a Bill further to amend the 
Constitution of India. 

Mr. Chalrmaa: The question is: 

''That leave be granted to in-
troduce a Bill further to amend 
the Constitution of lndia." 

(OmIiitbn of article. 291, HZ and 363) ~ II ~ _: I Introduce 
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